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SHRI RAM VIIAAS PASWAN:*-

MR. SPEAKER: I do not agree with 
you. Nothing should be recorded of 
what h.e says. 

(Interruptions ) 
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MB. SPEAKER: Mr .. Halder, what do 

you want to, say? 

SHru KRISHNA CHANDRA HAL-
DER (Durgapur): Sir, I have given 
notice of a Privilege Motion under Rule 
222 adlnst the Agriculture Minister, 
Shri Birendra Singn Rao. 

MR. SPEAKER; I have taken note oI 
it. I have sent it tor factual informa-
tion. Now, Papers Laid. 

(Interruplions) 

12.12 hrs. 
PAPEBS LAID ON THE TABLB 

ANNUAL REpORT, ETC. OF UNIVERSITY 
~ COMMISSION, 19'18-79, ANNU.\L 
Aecotnn'8 01' RImOlIlAL ENGJNEENING 
COLLEGE, CALICUT FOR 19'18-79, ANNUAL 
REpORT, ETC. OF KARNATAXA REGIONAL 
ENCINEl!RINC COLLEGE, SURATHKAL FOR 
1978-79, ANNUAL REpORT, ETC. OF 
NORTH-EA9l'ERN HILL UNIVERSITY, SmL-
LONG J'OR 1978-79 AND ANNUAL REpORT 

• Not recorded. 

OF REGIONAL ENGINEERING COI.LBGB, 
DuRGApUR, 1978-79 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH (SHRI 
NlHAR RANJAN LASKAR): Sir, on 
behalf of Shri B. Shankaran4lnd, I 
beg to lay on the Table:-

(1) (1) A copy of the Annual Re-
POrt (Hindi and English versions) of 
the University Grants Commission for 
the year 1978-79, under section 18 of 
the University Grants Commission 
Act, 1956. 

(ii) A copy of the Review (IIindi 
and English versions) by the Govern-
ment on the working of the Commis-
sion for the year 1978·79. 

[Placed in Libl'aTti. See No. LT-
1112/80] 

(2) A copy Of the Annual Accounts 
(Hindi and English versions) of the 
Regional Engineering College, Calicut, 
for the year 1978-79 together with 
Audit Report thereon. [Placed in. 
Library. See No. LT-1113/80]. 

(3) (i) A copy of the Annual Report 
(Hindi and English versions) of the 
Karnataka Regional Engineering Col-
lege, Surathkal, for the year 1978 79. 

(ii) A copy of the Annual Accounts 
(Hindi and English versions) of the 
Karnataka Regional Engineering Col-
lege, Surathkal, for the year 1978-79 
together with Audit Report thereon. 

(iii) A copy of the Review (HIndi 
and English versions) by the Govern-
ment on the working Of the Karna-
taka Regional Engineering College, 
Surathkal, for the year 1978-79. 

[Placed in Library. See No. LT-
1114/80]. 

(4) (1) A copy of the Annual Re-
port of the North Eastern Hill Uni-
versity, Shillong, for the year 1978-
79. 
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(ii) A copy of the Review (Hindi 
and English versions) by Governlnent 
on the working of the University. 

rPlaced in the Library. See No. LT-
1115/80] 

(5) A statement (Hindi a.nd Eng-
lish versions) explaining reason; for 
not laying simultaneously the Hindi 
version of the Annual Report of :'h~ 

North-Eastern Hill University, Shillog 
for the year 1978-79. 

[Placed in the Library. See No. LT .. 
1115/S0] 

(6) A copy of the Annual Report 
(Hindi· version) of the Regional En-
ginepring College, Durgapur, for the 
year 1978-79. [Placed in Library. See 
No. LT-1116/80] 

DETAI ED DEMANDS FOR GRANTS-
MINISTRY OF PLANNING, 1980-81 

THE MINISTER OF PLANNING 
(SHRI N. D. TIWARI): I beg to lay 
en the Table a copy of the Detailed 
Demands for Grants (Hindi and Eng-
lish versions) of the Ministry of e]an-
ning for 1980-81 . rPlaeed in Librarv. 
See No. LT-1117/S0] 

DETAILED DEMANDS FOR GRANTS-
MINISTRY OF EDUCATION AND CULTUaE 
(DEPARTMENT OF EDUCATION AND Dz-

~ARTMF.NT OF CULTURE) 

SHRI NIHAR RANJAN LASKAR : 
I beg to lay on the Table: 

( 1) A copy of the Detailed De-
mands for Grants (Hindi and English 
'V'ersions) of Ministry of Edueation 
and Culture (Department of Educa-
tion) for 1980-S1. [Placed in Library. 
See No. LT-1118/80] 

(2) A copy of the Detailed De-
mands for Grants (Hindi and English 
versions) of Ministry of Education and 
Culture (Department of Culture) 
:for 1980-81. [Placed in Libraf1/. See 
No. LT-1119/80]. 

DETAILED DEMANDS FOR GRANTs-
MINISTRY OF SHIPPING AND TRANSPORT 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SING"d): 
I beg to lay on the Table a copy of 
the Detailed Demands for Grants 
(Hindi and English versions) of Min-
istry of Shipping and Transport for 
1980-81. [Placed in Library. See No. 
LT-1120/80] 

DETAILED DEMANDs FOR GRANTS-
DEPTT. OF ENERGY AND PAPERS reo 
ATOMIC ENERGY PROJECTS IN TARAPUR 

AND RAJASTHAN 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI 
C. P. N. SINGH): I beg to lay on the 
Table: 

( 1) A copy of the Detailed De-
mands fOr Grants (Hindi and English 
versions) of Department of Atomic 
Energy for 1980-81. [Placed in Library. 
See No. LT-1121/S0]. 

(2) A copy each of Safeguards Ai'" 
reements (Hindi and English ver-
sions) in respect Of Atomic Energy 
Projects in Tarapur and Rajasthan. 
[Placed in Library. See No. LT-1122/ 
80] 

DETAILED DEMANDS FOR GRANTS-
MINISTRY OF WORKs AND HOUSING 

THE DEPUTY MINISTER IN THE 
MINrSTRY OF WORKS AND HOUS-
ING (SHRI MOHAMMAD USMAN 
ARIF): I beg to lay on the Table a 
copy Of the Detailed Demands for 
Grants (Hindi and English version1't) 
Of Ministry of Works and Housing 
for 1980-81. [Placed in Library. Se~ 

No. LT-1123/80. J --------_ 
• English version of the Annual Report was laid on the Table on '7th 

July, 1980. 
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FINAL REPORT (PT. II) 
TAXATION IN ENQUIRY 
DETAILED DEMANDS FOR 

OF INDIRECT 
COMMITTEE, 

GRANTS-
MINISTRY OF FINANCE, PARLIAMENT 

ETC. 

THE DEPUTY MINISTER IN rcSE 
MINiSTRY OF FINANCE (SHR! 
MAGANBHAI BAROT): I beg to lay 
on the Table: 

( 1) A copy of the Final Report 
(Part II) @ (Hindi version t):f the 
Indirect Taxation Enquiry Com-
mittee (January, 1978) together 
with an explanatory note. [pruced 
in Library. See No. LT-1124/80) 

(2) A copy of the Detailed De-
mands for Grants (Hindi and Eng-
lish versions) of Ministry of Fin-
&nee for 1980-81. [Placed in Lib1·ary. 
See No. LT-1125/80.' 

(3) A copy of the Detailed De-
mands for Grants (Hindi and Eng-
lish versions) of Parliament, De-
partment of Parliamentary Affairs, 
Secretariats of the President and 
Vice-President and Union Publlc 
Service Commission for 1980·81. 
{Placed in Library. See No. LT-
1126/80] 

.12.18 hrs 

ELECTION TO COMMITTEE 
NATIONAL SHIpPING BOARD 

THE MINISTER OF SHIPPING 
AND TRANSPORT AND TOURISM 
AND CIVIL AVIATION (SHRI A. P. 
SHARMA): Sir, I move: 

"That in pursuance of sub-section 
2 (a) of Section 4 of the Merchant 
Shipping Act, 1958, the members of 
this House do proceed to. e1ect, in 
s~lch n1al1nCr as the Speaker may 

direct, fOUr members from amongst 
1hemselves, to serve as members of 
the National Shipping Board, Sub-
ject to the other provisions of the 
'Said Act. " 

MR. SPEAKER: The question is: 

"That in pursuance of su b-sectiOR 
2(a) of Section 4 of the Merchant 
Shipping Act, 1958, the members of 
of this House do proceed to elect, 
j,n such manner as the Speaker may 
direct, four members from amongst 
themselves, to serVe as member of 
the National Shipping Board, sub-
ject to the other provisions of the 
said Act." 

The motion was adopted. 

MR. SPEAKER: Now, matters under 
Rule 377. Shri Palaniappan. 
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MR. SPEAKER: Whatever has been 
said without my permission shall not 
be recorded. 
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I$ft uq f1f,"~ 'n'W'iff'I': * * 

(j)English version of the Report was laid On the Table on 28th April, 1978. 
• • Not :recorded. 


